
109 Writtnt Answers PHALGUNA 5, 1903 (SA KA) Wr itten Answers 1 IO 

(c) if so, wha t actio has heen taken THE MINISTER OF PLANNING 
by Government to prevent this; (SHRT S. B CHA VAN): The Planning 

(d) whether there is any proposal to 
start a paper industry in Tamil Nadu; 

(e) iJ so, whether it is a private sec-
tor or public sector Industry; and 

(f) the details thereof? 

THE MINISTER OF INDUST RY 
AND STEEL AND MINES (SHRI 
NARA YAN DATT TIWARI) : (a) T he 
importan t raw _materials for the paper 
indust ry are bamboo hardwood nnd 
other fores t based ra :,v ma terials , s11p-
plemented by cereal straws, bagasse, · 
waste p aper and other secondary r:lw 
materials. 

(b) and (c}. Industrial Licences for 
units based on forest raw materials tff:! 

i ssu~d only after ascertaining trom the 
concerned State Governments whether 
raw material would be available on a 
sustained basis.- Steps are also being 
tak~n to promote industry oriented 
planta tions of fast growing pulpwoo1 
species and to encourage utilisation of 
secondary raw materials such as agri-
cultural residues, bagasse waste paper 
etc. ' 

(d) to (f). An Industrial Licence has 
been issued t0 M/s. Tamil Nadu News-
print and Papers Ltd., a State Govern- , 
rnent undertaking, for setting ut> a 
newsprint / paper oroje_t based on 
bagasse. with a ca t>acity c,f 90,000 
1.onnes per annum at Salem Dt. in 
'f<;imil Nridu. 

Increase in Electricity Tariff and 
Tr~nsvQrt ,Fares 

518. SHRI A. K. BALAN: W'.11 the 
Minister of PLANNING be pleased to 
strJJe how mru:iy States have recommen-

~ • I 
ded to the Planning Commiss"on to 

I 

inc.rease t he :Efectricity Tariff and rP-
vise transport fares in the next c.om-
ing years in order to improve the ecc-
nomic viability af S~::ite El~ctririty 
Boards and · Tra!JCJpo1·t Corporations? 

Commis5ion has not received such re-
commendations from any State Go-
vernment. However, the State Gover n-
ments are free to t ake such measures 
as they consider appropriate t o im-
prove the economic via bility of State 
Electric · ty Boards and R011d T nnsport 
Corpora tions a nd to au gment the re-
sources f . .., r the State De elcpment 
Plans. 

Setting up of Village Security t<orce 
to check Atrocities on Harijaos 

519 . SHRl JAG PAL SINGH '. 

SHRI IVIOHANLAL PATEL : 

SHRI NAVIN RAVANI: 

SHRl TRI LOK CHAND ~ 

SHRl VIRDHI CHANDER 
JAIN: 

SHHl B. V. DESAI: 

SHRI VIJ A Y KUMAR YADAV: 

Will the Minister of HOME AF-
FAIRS be pleased to state : 

(a)· whether with a view to check 
atrocities on I-Iarij dns Government 
propose to set up villa~e security 
fJ r ce; and 

(b) if so, the details of the decisioc.. 
taken, if any, by Government in this 
regard? 

THE MIN !STER' OF STA TE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR R.ANJAN LASKAR): (a) arid 
(b). After the S3.rhupu · outra ge_ the 
Home Minister held a meet ing with 
the Chief Minister of Uttar Pradesh 
regarding measures to be taken t.o pre-
vent such crimes against the Schedul d 
Castes. The ereation of a vilfage 
Security F'orce in village5 of areas 
probe to crlmes against the Scheduled 
Castes was one of the ide~s tha t. came 
up. This is llnder further considera-
tion and no decision has yet en 
taken. 




